
91 Written Answers NOVEMBER 17,1971 Written Answers 92

November 1971 under the Chairmanship of 
Lt. Governor consisting of both official* 
ftn<t non-officials and one of the functions of 
which is enlisting peoples, participation in 
civil defence preparedness.

(b) For purposes of civil defence 
Delhi has been divided into 17 zones each 
under the charge of a Sub-Divisional 
Magistrate. These officers are responsible 
for implementing civil defence measures in 
various sectors and enlisting public coopera-
tion for ihh purpose. The Director and 
the Controller of Civil Defence also meet 
various gioups of people from time to time 
with a view to enlisting their cooperation 
in the implementation of civil defence 
measures. The Citizen’s Council has also 
set up a sub-committee especially for 
enlisting peoples participation in civil 
defence.

Delhi Citizens Council

472. SHRI SHASHI BHUSHAN : Will 
the Minister of HOME AFFAIRS be pleased 
to state :

(a) whether the Delhi Citizens Council 
has been set up under the chairmanship of 
the Lt. Governor of Delhi ;

(b) if so, the composition and func-
tions of the Council : and

(c) the finanical arrangements made by 
Government to meet the expenses on the 
Council ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRl 
K.C. PANT) : (a) and (b). A copy of the 
notification issued by the Delhi Administra-
tion showing the composition and functions 
of the Council is placed on the Table of the 
House. [,Placed in Library Sec No. LT- 
1006/71]

(c) The Delhi Administration will 
meet the expenses on the Council as 
approved by the Lieutenant Governor.

°ofA 'T ker of J “y Engineering Works, at Jadavpur (West Bengal)

D i |4L 8HS .  k r ISHNA CHANDRA
U the Min,ster of HOME 

AFFAIRS be pleased to state :

(a) whether Shri Jarauna Thakw, a 
worker of the Jay Engineering Works, was 
brutally killed by bullets fired by the anti-
social element on the 6th October, 1971 
inside the factory quarters at Jadavpur, 
24 Parganas (West Bengal) ;

(b) if so, whether any steps have 
been taken by Government to apprehend 
tbe assailants; and

(c) if not, the re. sons therefor 7

THB DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F.H. MOHSIN) : (a) to (c). 
According to the information receiv- 
ed from the Government of West 
Bengal, on October 6, 1971, Sri Jamuna 
Thakur, a worker of Jay Engineering 
works, was hit by a stray bullet inside his 
house and the incident was equal to a 
violent inter-party clash which took place 
in that area. He was removed to M.R. 
Bangur Hospital, where he was declared dead 
A case under section 302 l.P.C , was star-
ted in Jadavpur P.S. and is under investi-
gation.

Under-utilisation of industrial Capacity 
in Private and Public Sectors

474. SHRI RAMKANWAR : Will the 
Minister of INDUSTRIAL DEVELOPMENT 
be pleased to state :

(a) whether Government's attention 
has been invited to the report appearing 
in the Economic Times of the 5th Sep-
tember, 1971 regarding tbe under-utilisation 
of industrial capacity :

(b) the extent of under-utilisation of 
industrial capacity in the country in both 
private aud public sectors ;

(c) whether Government have mad* 
any investigation as to tbe various factors 
responsible forunder utilisation of the indus-
trial capacity in the country; and

(d) whether any steps are being takrtl 
or have been taken to ensure full utittte*
tion of the industrial capacity ?

THE MINISTER OP $TATB U fW *



*3 Written Answers KART1KA 26, im  (SAKA) Written Answers 94

MINISTRY OP INDUSTRIAL DEVELOP- 
M E N t (SHRI GHANSHYAM OZA) j (a) 
Yes, 8 ir»:

(b) A statement is placed an the 
T itle  of House. [Placed in Library. See 
No. L.T-1007/71]

(c) and (d) : The factors that are 
responsible for under-utilisation of installed 
capacities vary from industry to industry. 
The problems of individual industries where 
capacity is under-utilised are constantly 
engaging the attention o f Government and 
whatever steps are feasible are being taken 
to facilitate the fuller u ) t  of the installed 
capacities in various industries. The follo-
wing are some of the steps taken :*

i) Import of raw materials and 
components required by industry 
has been singnificantly liberali-
sed. In particular, the import of 
steel has been permitted on a 
very liberal basis.

ii) Various development program-
mes have been reviewed with 
a view to reviving the demand 
of capital goods to the extent 
possible*

iii) Industrial undertaking have 
been permitted to diversify their 
production for the manufac-
ture of new articles to the extent 
or 25% of the licensed capaity 
without the formality of obtafa- 
ing an industrial licence, subject 
to certain conditions. This 
relaxation has been continued 
ever under the modified licens-
ing policy, with such changes 
as have been found necessary.

iv) The advances by scheduled co-
mmercial banks to manufac-
turing units have been stepped 
up.
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